$~17
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ O.M.P.(1) (COMM.) 75/2023, I.A. 19838/2023 & |.A. 5852/2024
MAHALUXMI BUILDTECH LIMITED & ANR. ... Petitioners
Through:  Appearance not given

VErsus

ANSAL PROPERTIES AND INFRASTRUCTURE LIMITED AND
orRs L. Respondents

Through:  Mr. Vikas Goel, Mr. Ritesh Sharma,
Mr. Vivek Gupta, Mr. Harmanbir
Singh Sandhu and Mr. Deepal Hoda,
Advocates, Resolution Professional of

R-1
CORAM:
HON'BLE MR. JUSTICE SUBRAMONIUM PRASAD
ORDER
% 14.11.2025

List on 10.03.2026.

SUBRAMONIUM PRASAD, J

NOVEMBER 14, 2025
Rahul

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.

The Order is downloaded from the DHC Server on 15/05/2026 at 19:59:32



